
From

To,

Sub:-

Ref:-

Sir,

M N H

Copy to:

T E U ATI I UR AT U H TI
(HrGH COURT OF ASSAM, NAGALAND, MIZORAM AND ARUNACHAL PRADESH)

lYo.HC.vtt-23t 5t lo9(9 IA
Smti Jayashree Bora,
Joint Registrar (Vigilance),
Gauhati High Court,
Guwahati.

Shri Dipankar Bora,
District & Sessions Judge,
ll nsukia.

LL
Dated Guwahati, 2t October, 2024.

Casual leave.

Your Letter NI.DJT |73SS/2O24, dated 24.t0.2024

with reference to the above, I am directed to inform you that you have been
granted permission to avair casuar reave on 02.11.2024, arong with station reave
permission from the evening of 30.10.2024 tilr the mornin g ot 04...1.2024, as prayed
for. The next senior most Judiciar officer avairabre at the station sharr remain in charge of your
Court and Office in your absence.

I

The Project Manager, Gauhati High Court.

Yours faithfully,
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